
OF_1TI_CE_OF THBPRINCIPAL DISTRICT at SESSIONS JUDGE.
SOUTH_DISTRLQI,_SA_KE11CQURT CQMBLEX. NEXALDELHI

QRDER

In view of the administrative exigencies, following transfer and posting order is hereby made
 fieQ:

S.N0. Nome of the Officials From To

1, Ms.A1'atiNayal-t, Desg.: Peon
,D/o Sh. Parameswar Role: Orderly

mp 3 Courts, New Delhi.

Nayak Posting: in the court of Ms. Nabeela Posting: Office Pool, Administration
(EC; 9227:1910) ‘Wali, ASJ (SC—RC), South, Saket Branch, South, Saket courts, New Delhi.

Desg.: Peon
Role : Peon

‘ Slo Sh. Chhuara Role : Peon

lSaltet Courts, New Delhi.

2. 1Sh.SurajPmkash. Desg.i€aiailIl(arahicharil7 77iiiiWlDesg.: Safailliarairicharil 7” V

(EC: 90849) ,Posting: Care Taking Branch, South, Posting: In the court of Ms. Nabeela
301:2: Orderly

Wali, ASJ (SC~RC), saifiii, Sahel Couns,
New Delhi.

3. Sh. Jai Prakash, \Desg.: Chowkidar '
Slo Sh. Kalu Ram ‘Role: Peon

l Delhi. K

(EC: 15756508) ‘Posting: Oificei llool, Administration \Posting: Care Taking Branch, South, Saket
, iBranch, South; 3Saket courts, New lCouns, New Delhi.

Desg.: Chowkidar
, Role : Peon

HQL Non-compliance of above said directions or immediatelji proceeding on leave shall belirieweti
seriously.

$883‘! - $8 SR8‘
No. Admn./DJ-(S)/P&T/SD/25 A

Cop_y_forwartled for information i_1}1(lI1ECE5Si1l'y_a_l,‘_fi_t}11:-

D D 103$”) /C9 Q"-7 L) /~ .
\../""'“~,V( V.)
'1/Ql '

(GURVINDER PALSINGH} .
Principal District 81 SessionsJudge 

Saket Court Complex, NewD ' ~\,<>

Dated, New Delhi the 25 l l 3-l3-5*

1. The Ld. Principal District & Sessions Judge (HQs), Tis Hazari, Delhi.
2. The Officer-In-Charge(s) concerned.
3. The Officer-in-Charge, Computer Branch, South District.
4. The Officer-in-Charge, cm Office, South District.
5. Personal Secretary to Ld. Principal District 8: Sessions Judge, South District.
6. The Drawing and Disbursing Officer, South District.
7. The AOJ (Administration), I-IQs, Tis I-Iazari, Delhi.

,8: Website Committee, 1-IQs, Tis l-Iazari, Delhi.
9. The PRO, South District.
10. Dealing Official I LAYERS Seat, Tis I-lazari Courts, Delhi.
11. Dealing Official, R81] Branch, South District for uploading on LAYERS.
12. Officials concerned.
13. Guard File.

0

/
.91, ill/lysOfficer n- harge (Admn.)

South District, Saket Courts Complex
New Delhi


